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 to  the  price,  ।  md  already aa
 ech  ta  the he’  sugplementaries  by

 Members.
 -

 13-17  HRS,

 JOINT  COMMITTEE  ON  THE  WORK-
 ING  OF  DOWRY  PROHIBITION

 ACT
 Extension  of  time  for  presentation  of

 Report

 SHRIMATI  KRISHNA  Sar  [raa
 sarai)  :  ।  oe6  to  move—

 “That  this  House  do  further  extend
 up  to  the  last  day  of  the  penultimate  week
 of  the  Budget  Session,  1982,  the  time
 for  presentation  of  the  Report  of  the
 Joint  Committee  of  the  Houses  to
 examine  the  question  of  the  working  of
 the  Do  Prohibition  Act,  1961,  and
 the  amendments  which  may  ‘८  made  in
 the  law  for  dealing  effectively  with  the
 evil  of  dowry  system.”

 MR.  DEPUTY  SPEAKER :  7०  ques-
 tion  ।

 “That  this  House  do  further  extend
 up  to  the  last  day  of  the  penultimate
 week  of.  the  Budget  Session,  1982,  the
 time  for  presentation  of  the  Report  of
 the  Joint  Committee  of  the  Houses  to
 examine  the  question  of  the  working  of
 the  Dowry  Prohibition  Act,  1961,  and

 the  amendments  which  may  be  made  in
 the  law  for  dealing  effectively  with  the
 evil  of  dowry  system”,

 The  motion  was  adopted.
 MR.  DEPUTY  SPEAKER  ;  The  House

 stands  adjourned  till  2.20  p.m,
 13.18  hrs.

 The  Lok  Sabha  adjourned  for  Lunch  till
 twenty  minutes  past  Fourteen  of  the  Clock.

 The  Lok  Sabha  re-assembled  after  Lunch  at
 Twenty-five  minutes  past  Fourteen  of  the  Cloek

 श्रीमती  कृष्णा  साही  (बेगूसराय)  :  उपाध्यक्ष  महोदय
 इंडियन  क्िट  के  खिलाडी  लोग  जीतें  े  हैं,  उन्हे
 हमे  लोगों  को  बध  देनी  चाहिए  ।

 S  SOMNATH  CHATTERJEE
 ?a  :  7e  should

 a

 ‘  DEPUTY-SPEAKER :  2  ton-
 grtatulations  to  them.
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 TARY  AFFAIRS  (SHRI  MALLIKAR-
 रा: :  The  nation is  extremely  proud  of  the
 performance  of  the  Indian  ket  Team
 This  august  House  like  to  convey  its  best
 wishes  to  the  participants  of  the  Team  and
 also  hope  that  in  future  they  will  maintain
 the  same  spitit.

 SHRI  SOMNATH  CHATTERJEE.
 We  join  them  in  congratulating  our  Team.

 MR.  DEPUTYSPEAKER  :  ।  join  the
 entire  House  in  congratulating  our  Team.

 DR.  SUBRAMANIAM  SWAMY
 (Bombay  North  Bast)  :  1e  Govern-
 ment  can  take  credit  for  this  victory.

 MR.  DEPUTYSPEAKER  :  re  Go-
 vernment  can  take  credit  because  they  have
 allowed  the  British  to  come  and  play  here.
 14.27  hrs.

 MATTERS  UNDER  RULE  377

 (i)  Need  for  direct  express  train  service  from
 Delhi  to  Kanyakumari.

 SHRI  ?.  DENNIS  (Nagercoil) :  Provi-
 ding  direct  express  train  service  to  Kanya-
 kumari,  the  southernmost  part  of  the  coun-
 try,  with  the  Capital,  New  Delhi,  Madras, the

 भग  ल
 of  Tamil  Nadu,  and  other  impor-

 tant  places  in  the  south  and  north is  absolu-
 tely  essential  to  promote  national  integra-
 tion  and  to  remove  the  pressing  prevailing
 difficulties  faced  by  a  large  number  of  na-
 tional  and  international  tourists,  pilgrims
 and  passengers  visiting  this  southern  most
 part  rr  the  country  daily,  with  the  anxiety  to
 see  the  place  where  the  three  seas  meet,  the
 famous  Vivakananda  frock,  the  Gandhi
 memofial  building,  to  See  sunrsi¢  and  sun
 set  and  other  places  of  tourist  interest  and
 also  to  offer  prayers  before  the  famous
 temple  there.  Though  this  great  necessity
 caught  the  aftention  of  the  Government,
 which  is  clear

 pel
 the  ministrial  and

 fay
 :  -  ऋ

 +g  Pi  ome
 n

 this  ,

 a स with  suspicion  and
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 frutistratio
 Need  for  going  early  clearance  for

 -  «this  ऋ  aroreeee ycon-  (कफ.
 tinotisly  मिगर  ‘  long  in.isolation:and  लप  ema  +  -  “

 “a

 dbantionment  2ioo  direct  क :  ए
 service.  So,  Government  maybe  pleased  to

 for  providing  direct  express
 ee  antes  to Kanyakumari  with  Madras,
 New  me  and  other  important  "place  सत
 ऋaae  and  north  without  any  more  delay.

 “iD  Need  for  assistance  to  Cattle  Owners

 of  Ghazipur  Dairy  Farm,  फलां,

 SHRI  BHIKU  RAM  JAIN  (Chandni
 Chowk)  :  Encouragement  to  the  Animal
 Husbandry  Programme  in  the  country  ‘has
 all  along  been  the  policy  .of  the  Govern-
 ment.  Under  SFDA  and  MFAL.  pro-
 gtamme  etc.  the  Union  Government  extends
 all  sorts  of  assistance  to  the  weaker  sections
 of  ithe  society  for  development  of  milch
 cattle  etc,  ै 21 41011  governmental  and  semi-
 government  ‘bodies  advance  jassistance  in
 this  regard.  Encouraged  by  these  .pro-
 grammes  of  the  Government,  various  dairy
 farms  have  come  up  in  the  country.  One

 ee
 farm  is  the  Ghazipur  Dairy  Farm  in

 Delhi.

 Recently,the  cattle  of  the  farm  have  been
 affected  by  an  epidemic  disease,  known  as
 5a  Mata.  The  spread  of  the  disease  15
 80,  ruinous  that  several  ‘thousand  cattle
 haye  died  and  40  to.50  cattle  are  dying  daily.
 ।  1a  caused  heavy  losses  to  the  poor  cattle
 oiers  of  the  farm.

 In  spite  of  the  fact  that  as  per  the  techni-
 cal  advice  of  the  Heads  of  8..  Govern-
 ment  of  India,  the  cattle  owners  have  got  all
 their  cattle  vaccinated  with  Goat  Culture
 Vaccination  and  Tissue  Culture  Vaccination,
 cattle  are  still  dying  with  a  loss  of  lakhs  of
 tupees  to  cattle  owners.  An  inquiry  into

 be
 matter  may  have  to  be  started  immedia-
 for  finding  out  the  cause  which  led  to

 failure  of  these  vaccinations  and  the  officers
 concerned,  who  had  given  the  technical
 advice,

 Another  problem  which  has  ruined  these
 cattle  ownes  js  the

 stoppage
 of  cattle  in-

 surance  by  the  General  Insurance  Com-
 pany.  Necessary  orders  will  havé  to  be
 5ae4  to  renew  this  insurance  of  the  cattle
 immediately.  Assistance  in  the  form  of
 8ai5  etc.  may  have  to  be  given  immedia-
 tely  to  the  affected  cattle  owners.  All
 these  steps  have  to  be  taken  up  on  war

 ‘goting  to  save  the  dying  cattle.

 1:कह यू पह51  the  hon.  Ministers  of  aied-
 पांग 8110  Finance  to  look  into  this  matter  of

 urgent  importance  to  save  ।
 cattle  and  the  cattle  owhers  from  a  tota

 “SHRISITENDRA PRASAD  (Shahjahan-
 pur)  1 |  draw  the  attention  of  the  Govern-
 ment  शाँत ' (पिट  Minister  for  Energy :  ीe
 burning  problem  of  acute  shortage  of  ८eeं-
 city.in  te8ae  of  Uttar  Pradesh.  9ee  to
 the:  shortage  of  power,  the  devclopment:acti-
 vity  ip  every  sphere  of  the  entire  State  is
 retarded.  There  are  only  two  solutions  to
 this  ‘problem-firstly,  to  increase  ‘generation
 of  the-existing  units.and  reduce  line  losses.
 secondly,  to  set!  up  r०  thermal  and  reी
 power’stations.  In  the  first  case, te  State
 Government:  is  doing,its.  het0  improve  the
 situation.  But,  as  far  as  the  second  sugges-
 tion  is  concerned,  there  are  a  nuitber  of
 projects,  proposed  by  the  UP  State  Govern-
 ment  to  the  Centre,  which  are  pending  clea-
 rance  क  (16

 Central  Electricity  Authority.
 Qne  of  ‘the  propsosed  projects  di
 before  the  गा  Electricity  Authotity
 is  for  setting  up  a  thermal  power  plant
 at  Rosa,  Shahjahanpur,  UP.  The  State
 Government  has  accorded  top  priority
 to  this  project  and  all  the  requiements
 needed  from  the  State  Government  to  set
 up  this  plant  have  been  fulfilled  long  ago,
 but  the  project  is  pending  clearance  with
 the  Central  Government.  I  request  the  Mini-
 star  of  Energy  to  accord  top  priority  to
 this  project  and  give  its  approval  so  that
 the  requirement  of  power  of  the  State  of
 UP  may  be  met  with  as  early  as  possible.

 (iv)  Need  for  making  permanent
 the  employees  of  All  t  Handi-
 erafts  Board

 SHRI  ZAINAL  ABEDIN  (Jangipur):
 Sir,  the  All  India  Handicrafts  Board
 under  the  Commerce  Ministry.  has  been
 running  a  massive  training  programme
 in  the  art  of  carpet  weaving  for  more  than

 a  decade  in  different  parts  of  the  coufiiry,
 The  employees  engaged  in  the  implementa-
 tion  of  this  training  programme  run  eyer
 3,000  including  a  majority  of  highly  oo
 cated  youths  as  regular  employees,  and
 a  good  number  as_  daily  wage  3
 technically  qualified.  But  the  fate  of

 these employees  is  uncertain.  Handicrafts  an
 Handloom.is  one  unit  run  by  the  same
 Board.  But  the  employees  म  ८e  Hand-
 looms  sector  are  all  permanent,  -while
 the  employees  working  in  the  Handierafts
 Sector  still  continue  to  be  temporary.

 Under  these  circumstances,  I  urge  upon
 the  Go  t  to  redress  the
 of  em  np  of  the  xaae
 and  stop  the  ७

 क्

 crafts  -  खागा,
 :  ?

 iciਂ hy  dedlariag  teen  at


